. I TEM NO. 125 REG STRAR COURT. 2 SECTION |1 A

SUPR EME COUR T OF | NDI A
RECORD OF PROCEEDI NGS

BEFORE THE REG STRAR ASHOK MENON
Petition(s) for Special Leave to Appeal (Crl) No(s).3275/2009
SAS| KUVAR Petitioner(s)
VERSUS

STATE REP. BY | NSPECATOR OF POLI CE Respondent (' s)

(Wth appl n(s) for exenption fromfiling OT.)

Date: 21/08/2009 This Petition was called on for hearing today.

For Petitioner(s)
M. A. Venayagam Bal an, Adv.

For Respondent (s)

UPON hearing counsel the Court nade the foll ow ng
ORDER

I ssue fresh notice to unserved respondent by registered post A D

List the matter on 6. 10.2009.

( ASHOK MENON)

Regi strar



